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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

O.A. No. 317 OF 2023

In the matter of:

Kapil Dev & Anr

. . . . . . . Applicant

V/S

State of Punjab & Ors.

. . . . . . .Respondent

Reply/ Action takep Report in the form of amdavit by

Jitendra Jorwal IAS, Deputy Commissioner,

Ludhiana

r.

It is most respectfully shgweth:

1.

2

That, the matter ascontained in O.A. No. 317 of 2023 titled as

Kapil Dev & Anr. V/S State of Punjab is listed before this

Honl)le Tribunal ori C)9. 12.2024.

That, the undersjgned is posted as District Magjstrate,

Ludhiana and is thus filing the reply as directed by this

Honl)Ie Tribunal.

A
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3. That the Honble NGT has in the last orders issued in OA 317

of 2023 held that:

“4. Learned Counsel appearing for Respondents No.

2 and 4 seeks time to DIe response to the objection

urithin four weeks.

5. It uritl be open to all other respondents to file the
response to the objection, V' any, within the same

period by wag ofaffulavit.

6. Since the conflicting material has come on record,

therefore, we deem it proper to appoint Mr. Bhanurar

PaZ Singh Jadon, Advocate as the Court
Commissioner, who urill visit the site, ascertain the
correct position and will submit a report atleast one

week: before the next date oJ' hearing by e-mail at

judicial-ngtMou.in preferably in the form of
searchable PDF/OCR Support PDF and not in the

form of Image PDF. A sum of Rs. 25,000/- plus actual
expenses oJ' visit and stay of the Court Commissioner
uritl be borne by Respondent - PPCB.

7. Let a copy of this order be fonuarded to Mr.

Bhanurar Pat Singh Jadon, Advocate, the Court
Commissioner by e-mail for compliance.

8. List on 09.12.2024.”

4. That, with regard to the objections filed by the applicant,
it is respectfully submitted:

1. That in complianc+ to the orders of Honble National Green

Tribunal, New Dejhi that the Compiled report has been

received from Environmental Engineer, Punjab Pollution
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control bomd, Ludhiana vide letter no. 1900 dated 04-12-2024

in the performa d4sired by Honble NGT vide order dated

14.08.2024 is enclosed herewith as Annexure-A.

2. The undersigned has followed the instruction passed earlier

by Honl)le National Green Tribunal. That in the view of the

compliance of factupl report is submitted made herein above,

with request to Original Application No 317 of 2023 may be

disposed-off with appropriate orders. Any instructions passed

by the Honl)le Tribunal shall be complied in letter and spirit.

It is, therefore, praVed that the Original Application No 317 of

2023 may kindly be dispbsed off with appropriate orders.

Particular
S

Near
Village Gill
on both
sides of
Road

Objection by
applicant
The Joint
Com;nittee has
submitted false
report as no work
has been started at
the impugned
locatjon and garbage
in huge quantity is
laying at the

location. Further ,

garbage is found to
be buried at site too.

Eight photographs
click6d on 25- 06-
2024 & 28-07-2024
depicting the wrong
information

subMitted by the

Reply to be submit by
concerned department
It is incorrect to say that
false report was submitted
by the Department, because
the work was started on the
site on 03.05.2024 and was
stopped by the residents of

village Gill. The same was
reported vide BDPO
Ludhiana- 1 Office letter no
1239 dated 03.07.2024. It is
further submitted that as
per revenue record this land
is entered as Gair Mumkin
pond and the Honl)Ie Court
Commissioner NGT New
Delhi while on visit at the
site on 08-10-2024 had
verbally directed for
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DC, Ludhiana are
produced herewith
as Ar;nexure PO-11.

constructing pond at the
above said site as it is

reserved for pond as per
revenue record. But it is
humbly submitted that
according to Gram
Panchayat there is no need
to construct a new pond at
the above site as there is no
disposal of Sullage water in
this land. Apart from this it
is also requested that I
Bigha, 16 Biswa, 18
Biswasian land out of the
above said land has been
acquired by GLADA for the
construction of Missing
Link/2/part C Malerkotla
road to Sidhwan Canal
Bypass.Now the Panchayat
has decided to engage a
person to collect the
garbage from the near by
houses in Ricksha mrd
would dump the same at

the near by dumping site of
MC Ludhiana.

Reply by DDPO, Ludhiana

The site was a temporary
garbage collection point .
Now the site is closed

permanently, The daily
segregated collected waste
shifted to Dugri Compactor
Site, its fully operational.
MC Ludhiana has deployed
Corporation Police officials
for enforcement and
ensuring no waste pickers
from informal sector drops

2 Block-C,
Model
Town
Extension

The Joint committee
is trying again and
again to mislead the
Hon4)le Tribunal to
save M CL by.
subrpitting false
statelnent whereas
now the garbage is
bein£ dumped in

largq quantity at the
Site and even the
garbage collectors

/
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have started

dumbing the
garbage on road
sides outside the
impugned location.
The entire still
contains huge

quantity of
unsegregated
garbqge being
dumped over it
regulqrly and
incident of burning
of garbage are very
common at this
place and now the

garbage in huge
quantity including
demolition waste
has spread in
arouhd 4 acres of
land out of which
arouhd ONE Acre

land is greenbelt.
The petitioner has
visited the location
mani, times and
even updated the
Dept+ty
Commissioner as

well as Municipal
Commissioner of
Ludhiana but both
remained silent on
the issue. Six
Photographs clicked
on 12-07-2024
depicting garbage
dumped at this
Point are produced
herewith

waste at this site now.

Reply by MC, Ludhiana
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3 Model
Town Ext
Block D
Road to
ATI Chowk

The garbage is beinghandled h
unscientific way and
transported to
primary dump

withqut segregation
at site resulting into

increpse in legacy
waste at primary
dum1

It is denied that garbage is
being handled in
unscientific way and
transported to primary
dump witho-ut segregation
at site.

Now MC Ludhiana installed
Portable compactors colours

blue for dry waste and green
for wet waste at compactor
sites to collect segregated

waste and transported to
dumpsite.
The nearby Dugri Portable
compactor site is
operational, and we ensure
segregation at source and
segregated waste
transported to dumpsite by

blue and green compactors.

Reply by MC, Ludhiana

It is denied that garbage isbeing handled in
unscientific way and
transported to primary
dump without segregation
at site. Jawahar Nagar
Camp Portable Compactor
site is operational, and we
ensure segregation at
source and segregated
waste transported to

dumpsite.
MC Ludhiana has also
deployed corporation Police

official for ensuring waste is
not dropped outside in the
open during night time.

a
Nagar

Camp

The garbage is being
handled h
unscientific way and
trangported to
primary dump
without segregation
at site resulting into
increpse in legacy
wast9 at primary
dump.

Reply by MC, Ludhiana
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5 1 Near
Suffian
Chowk

6 Budha
Nallah
near

Gaushala
Funeral
Ground

7 Focal

Point Road
OPP .
Vishwanat
h Mandir

The garbage is being

handled h
unscientific way and
transported to

primary dump
withdut segregation
at site resulting into
increase in legacy

wast& at primary
dumb.

Therd is no Static
Coml)actor sight
near this site. The
location of dumping
might have been
changed to some
othe+ place as the
repo£t doesn’t reflect
scier;tinc way of
cone&ting the
garbage from its
nearby locality.

The Joint
Comtnittee has
submitted false
repott as Garbage is
still being dumped

daily at this
location. One

Photbgraphs clickedon 04-07-2024 is

It is denied that garbage is

being handled h
unscientific way and
transported to primary
dump without segregation
at site.

The site was a temporary
garbage collection point .
Now the site is closed

permanently, and the daily
collected waste designated
for this Site has been
shifted to Cheema Chowk
Compactor Site which is
now fully operational.

Reply by MC, Ludhiana
Secondary Point Budha
Nallah near Gaushala
Funeral Ground site is
permanently closed, add
garbage is shifted to the
nearby portable compactor

transfer stations ( 1 .

Backside dental college.

2.Khwaja Kothi compactors
station site.) Solid Waste is

being processed
scientifically as per solid
waste management rules
2016.
Reply by MC, Ludhiana
It is submitted that Portable
Compactor transfer station
IOO Feet Road is
operational now.

Reply by MC, Ludhiana
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8

9

On Main
G. T. Road

OPP .
Wholesale
vegetable
market

Suffian
Chowk

(Mistakenl
y
mentioned
as Suffian
C:howl<
but the
second

photograp
h of
Annexure-
3 of
Original
Applicatio
n . pertalns
to Saidan
Chowk
and
garbage

being
dumped
daily here

produced herewith
as Annexure PO-13.

The Joint
Committee has
submitted false
reporT as Garbage is
still being dumped
daily at this location
which is now has
further spread in

around MORE THAN
ONE ACRE of land
Two Photographs
clicked on 24-07-
2024 are produced
herewith as
Annexure PO- 14

The location has
been cleaned and

garbqge is being
dumped here.

At this site civil work is
completed. The Machinery
also installed. But due to

electrical Transformer issue

it is not operational yet. In
the meanwhile daily
cleaning of this secondary
point is being done.

Reply by MC, Ludhiana

The site was a temporary
garbage collection point .
Now the site is closed, and
the daily collected waste
designated for this Site has
been shifted to nearby
Cheema Chowk Compactor
Site and now its fully
operational.

Reply by MC, Ludhiana
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10 Near

Budha
Na11ah,
Bajwa
Nagar

IS

Two

The Joint I Bajwa Nagar Portable
ComqHttee has Compactor site

submitted false operational, and we ensure
report as Garbage is 1 segregation at source and
still being dumped I segregated waste
daily at this I transported to dumpsite
locatibn
Photographs clicked I Reply by MC, Ludhiana
on 22-05-2024 &
30-06-2024
respectively are

prodI+ced herewith
as Annexure PO- 15

o

Compittee has I again. Gmbage is dumped
submitted wrong I by unknown persons from
repIY as the garbage I adjoining nagars and village
is dumped regularly I areas regplmly in private
at this location. plots adjoining 200 ft road
Four Photographs I which comes on road by
clicked 6 not 251 on 1 wind.
19-08-2024 are
produced herewith I Reply
as Anne)cure P016. 1 Ludhiana
s e

dumped at this I Secondary Collection Point
locatjon and put on 1 in Shaheed Bhagat Singh
fire on routine basis I Nagar Scheme of Ludhiana
AND PUT ON FIRE. I Improvement I rust has
Two Photo©aphs I been closed permanently
clicked on 05- 08- 1 and the collection of site
202zI depicting 1 has been shifted to Portable
dumping of Garbage I Compactor Point at Lodhi
and Smoke coming I club road, Ludhiana. But
from burning of 1 during night time9 the

garbqge are informal waste collectors
produced herewith I and residents dump waste
as Annexure P017. 1 at SBS nag.ar old site. But

Now the above said site has

been cleared from all types
of garbage and other waste.

11 On

byepass
near
railway
lines

by GLADA,

12 Shaheed

Bhagat
Singh
Nagar ,
Pakhowal
Road,
Ludhiana
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13 Near
Lakkar
Wala Pul
(Old
Kacheri
area)

14 Inner
Roads at
Bahadur
K Road

15 Churpur
Road

One of the worstlocations of
Ludhiana as despite
installation of Static
Compactor , the
garbJge is being
dumped in open
land adjoining to the
Static Compactor .

Four Photographs
click8d 12-07- 2024

are produce
herewith as
Annexure PO- 18 .

The Static
Compactors have
not been installed
and garbage can be
seen dumped in
huge quantity
within the Man(ii
premises as well as
at inner roads from
Bahadur Ke Road

Further, the garbage
is dtImpe(i at open
plot as detailed at
point No. 8 above.

The GLADA & MCL
have deliberately not
highlighted that
there are large

number of colonies
which have

developed along

abg

(Photos attached)

Reply by Ludhiana
Improvement Trust.
The site is temporary
garbage collection point .

Now the site is closed
permanently, and the daily
collected waste designated
for this Site has been
shifted to Near Pavilion Mall
Compactor Site and now its
fully operational.

Reply by MC, Ludhiana

At this site civil work is
completed. The Machinery
also installed. But due to
electrical Transformer issue
it is not operational yet.
Letter issued to PSPSCL for
the same. The Portable
Compactor Transfer Station

shall be operationalized by
31.12.2024. In the
meanwhile daily cleaning of
secondary points is being
done.

Reply by MC, Ludhiana
During the visit of Hon'ble

Court Commissioner dated
09. 10.2024 and
10.10.2024, the applicant
admitted in front of Hon'ble
Court Commissioner that he
is satisfied with the current
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Churpur Road in 1 progress
active connivance departments.
with corrupt officials
of GLADA & MCL

Howqver, despite the
facts, GLADA as well
as MCL, both have
kept silent and even
the Joint Committee
has failed to visit
the location and
relied upon the reply
given by DDPO ,

Ludhiana. There is
no Static Compactor
installed near this
locality and Garbage
can be easily seen
dumped in open

plots in the locality
majorly coming
unddr GLADA. It is
pertinent to humbly
submit here that
GLAt)A has not

of concerned

procured any
vehicles to lift and
shift domestic

garb4ge from
residgntial localities

coming under it.
c s

demglition was I not belong/constructed by
remqved by the I GLADA and is owned by
department but the I Punjab Man(Ii Board/ PWD,
heapp of demolition Punjab and the berm mea
wastQ as well as I of Buddha Nallah by
garbage is again I Irrigation Department,
being dumped here Punjab. It was mentioned
regularly. I that this solid waste is

coming from various

16 Garbage

dumped
on Bank
of Budha
Nallah
near
Bachan

Singh
Marg

•:>
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Nagars/ Colonies in and

outside Municipal
Corporation limit. There me
some colonies adjoining
Bachan Singh Marg, which
are approved by GLADA. It
is here forth mentioned that
waste water and solid waste
management in these

colonies is to be maintained
by the colonizer/Resident
Welfare Association and are
liable to follow/obey PPC'B
Environmental Laws/Rules.
The coloniser is required to
submit NOC and Consent to
Operate from PPCB for
waste management before
the approval from

Competent Authority ,

GLADA Ludhiana. PPCB
regularly monitor these

colonies regarding solid and
water waste management
and if any violation is
found, prosecution
proceedings is initiated
against the coloniser. In
many cases during past,
PPCB has imposed
penalties/ recommendation
for cancellation of license of

the coloniser/colony. So, at
the above said point ,

necessary action is to be
taken by Punjab Mandi

Board/PWD and Irrigation
Department and PPCB.

The reply is submitted as

per discussion with
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18

19

The Organic & other
Waste is still being
put pn fire at this
location. One

Phot99raph clicked
on 13-08-2024 is
produced herewith
as Annexure PO-19.

At Leisure
Valley
Block C,
BRS

Nagar ,

Ldh

Orgahic Waste is
still being put on

fire outside this
Park i.e. along

roadside of site of
City Centre.

In and
outside
two
nearby
Parks of

Block G,

near City
Centre,
SBS

Nagar ,
Ludhiana

AT Civil
Surgeon

Office,
Civil Lines
Ludhiana

No objection

Competent Authority,
Chief Administrator,
GLADA.

During the visit of Hon'ble
Court Commissioner dated
09.10.2024 and
10.10.2024, the applicant
admitted in front of Hon'ble
Court Commissioner that he
is satisfied with the current
progress of concerned
departments.
It is submitted that No such
incident has come to our
notice. But still judging the
seriousness of the issue
strict warning and
instructions has been

issued to the nearby Houses

along parks located in G-

Block, Shaheed Bhagat
Singh nagar, Ludhiana to
not burn any organic waste
under any circumstances.

Reply by Ludhiana
Improvement TIust.
Department of Solid waste
Management staff made
visit on 30.04.2024 and
guided about management
of Bulk Organic waste by
the three compost pits
method and also about rain

water harvesting method. As
per instruction given by the
Solid Waste Management
Staff 200 Sq feet raw space
required for making 3
compost pits which is
available in the Civil
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Surgeon Office Campus
area, hence a request letter

for Fund making of three
compost pits and
Rain Water Harvesting
system was given to The
Director of Health & Family
Welfare.

Reply by Civil Surgeon,
Ludhiana.

20 Model I No further
Town near I of fiFe to
Barista waste
Chowk

incident
organIC

MCL has been conducting
awareness drives in this
area to aware the citizens

and also doing the regular
monitoring to ensure the
prevention to fire incident.

Reply by MC, Ludhiana
e g
contractor engaged I awareness drives in this
by Mcl are still I area to aware the citizens

burning the garbage and doing the regplar
at site. Two I monitoring to ensure the
Photograph clicked prevention to fire incident.
on d4-08- 2024 is I MCL instructed to all
prodIIced herewith I employee for ensure no

as Annexure po-20 1 burning of waste.

21 Near MGM

School,
dugri

Reply by MC, Ludhiana
The points mentioned in the
case 317 of 2023 were clear
and no solid waste was
found on those 04 sites. The
applicant (Kapil Dev) , took
the Hon'ble Court
Commlssloner and the team

to another point adjoining
200' road near Phullanwal

Chowk. As per the layout
plan of Urban Estate Dugri

22 Fire to

organIC
waste in
Park opp.
Jain
Man(hr ,
200’ Road

GLADA has not
provided any
provlbion to
decofnpose the
orgarjlc waste in
scientific manner
The incident of
burning of organic
wast& can only be
stopped when the
waste is handled
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properly from
to tune.

time I and 200’ wide road, this site
is reserves for Public
Building. At this site solid
waste/garbage was present.
It is specifically mentioned
here that the GLADA Urban
Estates Dugri Phase- I, II

and Ill which falls along the
200’ wide road has been

handed over to Municipal
Corporation, Ludhiana, So,

the solid waste managementin these areas/UE's is
managed by Municipal
Corporation Ludhiana. The
village Phullanwal and its
surrounding private
colonies/nagar s are
throwing their garbage at
odd hours at this site

reserved for Public Building.
Thus, it is mentioned that
the solid waste found on
this reserved site is not from
GLADA's Urban Estates and
200’ wide road and is

dumped by unknown
persons illegally. It is
mentioned here that GLADA

will construct boundary wall
around this reserve site for
Public Building to curb this
illegal dumping of solid
waste.

Reply by GLADA.
It is submitted that the
waste collected by the
agency for maintenance is
primarily dry waste (paper
and leaves). No incidents of

23 DC Office,
Ludhiana

The Applicant No. 1

himself informed the
District Magistrate
regarding the

incidents of burning
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of Organic Waste I incineration of organic
within DC Office I waste have been reported in

premises on 15-03- 1 the DAC complex. After the
2023 & news garbage is lifted by the DAC
pertaining to same 1 complex with the support of
was published by I the Municipal Corporation,
One leading it will be disposed of in a

newspaper Dainik I scientific mmlner
Savera on 16-03- 1 Furthermore, the guideline$
2023 but in the issued by the honorable
report, the Joint I NGT are being adhered to,
committee ' has 1 and the actions taken in
submitted that no I this regmd me attached

incident of putting I along with photographs.
organiQ waste has
been notice in DAC Reply by O mce of Deputy
Complex. One I Commissioner, Ludhiana
Photograph & news I (Nazar Brach)
published by Dainik
Savera depicting
burning of Organic
Waste at DAC has
been produced
herewith as

Annexure P08 by
the Petitioners
I

Bajwa Nagar, GT 1 permmlently closed.

Road is still the 1 Garbage is shifted to Pratap
same. Further, the I Chowk and Dugri Portable
Garbage dump from I compactor sites. Both
Sidhwan Canal has I compactor sites are fully
been shifted and the operational.
Garbage is now
being dumped in I Reply by MC, Ludhiana
huge quantity at
Plot Model Town
Extension Road
mentioned at Point
No. 2 resulting into
miserable &

24 Chowk
Saidan, on
Banks of
Budha
Nallah at
Gaushal a

Road,
outside
Shops ne:
Budha
Nallah

at Bajw£
Nagar, Old
G. T. Road,
on bank:
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of Sidhw:

Canal
Gill Bridge,
Focal Poin
Phase
Road
Non
utilization
of

unhygenic condition
ad for nearby locality.

25 c n

have been engaged I is being done by Informal
for collection of 1 waste collectors.MC
garbage but status I Ludhiana deployed 350 E-

of complete fleet is I rickshaw for door-to-door
not knpwn. collection. In entire city

more than 5000 beats ,93 %
Door to Door Collection is
done by E-rickshaw and
other means. The 32
Portable Compactor

Transfer Stations are being
established throughout the
city out of which 27 are
already operational. Once

all the Transfer Stations will
be operational, the waste

from whole city shall be
transported to these

transfer stations and
further from these Transfer
Stations to Jamalpur
Processing Site. The
Integrated Solid Waste
Management facility for
processing of MSW shall be
established at Jamalpur for
which the Technical
Feasibility Report has been

prepared and sent to Head
Office for approval.

resources

Reply by MC
ae e

Bhagat I dumped at this incident has come to our

Ludhiana
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Singh
Nagar
Ludhiana.

27 Giaspura
and old
prImary
dump site
at
Harnbran
Road

location and put on
fire on routine basis
AND PUT ON FIRE

Two Photographs
clicked on 05- 08-

2024 depicting
dumping of Garbage

and Smoke coming
from burning ofgarbage are
produced herewith
as Annexure PO-17

as produced above.
The action of

Municjpal
Corporation is only
in papers for
bioremediation of
legacy waste. No

DPR for legacy
waste is found to be
uploaded on MCL
website or published
in public domain till
date. Around 1200

MT df waste is
produced every day
and MCL has
planned to bio-
remedjate only 200
MT of garbage daily
which means,
around 1000 MT of
fresh garbage will
add to Tajpur Road
Primary dump and
the dld Hambran

Road primary dump
seems to be not in
picture till date. The
leaching through

notice. But still judging the
seriousness of the issue
strict warning mld
instructions has been
issued to both thb
Contractor as well as the
Labourers to not burn the
collected waste under any
CIrcumstances.

Reply by Improvement
Trust, Ludhiana.
At this site civil work is
completed. The Machinery
will be installed soon and
the compactors site
operationalized within 2
months.

Municipal Corporation
Ludhiana floated the tender
of Bio remediation of 2.19
Lac for jainpur Dumpsite.
Technical Bid Opened
Date:- 05-09-2024
Financial Bid Opened:- 12-
09-2024
LOA issued to M/s Alliance
Waste Management Limited
on Dated 15-10-2024.

Reply by MC, Ludhiana
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garbi dump:e IS

severe

to ground
table and

'nlc
forns

Lndings11rr' areas
due flies andto
mosquitos breeding
at this location

Assistant Environmental The Commissioner

Municipal Corporation
Ludhiana

Engineer
Punjab Pollution Control
Board,Ludhiana.

The Deputy
Commissioner
Ludhiana
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PUNJAB

uulghiANPr
Tel. 0161-4678789

UnE WE THUr aBS
PUNJAB poLLUTION CONTROL BOARD

bI hI

) LiFE

r.ppcb .punjab . gov.in email:ppcbro l@yahoo.com

=nJ:mRNo./R.O/LDH-I/.,
To

The Depu

Ludhiana

y Comrnissio

Sub:

Ref:

Reply in the matter of OA no. 317 of 2023 of National Green Tribunal

(NGT).

Your office letter no. 28573 dated 03.12.2024.

In reference to subject cited matter, it is intimated that the reply of said case was

filed before the Hon’ble NGT, whiFh was considered by the court. The applicant filed certain

objections to the reply subrnitteq by the Joint Committee. The Hon'ble NGT vide its order

dated 29.08.2024 appointed Court Commissioner to visit the 27 sites, to ascertain the correct

position and to submit report atleqst I week before the next date of hearing.

Accordingly, the Court Commissioner, applicant along with Joint Committee visited
all the 27 sites on 09.10.2024 and 10.10.2024. In response to the objections raised by

applicant, all stake holder depadtments submitted their individual reply which has been

compiled by Punjab Pollution ConFrol Board. The compiled reply has been placed on record
and attached here with as Annexure-I for further information and necessary action, please.

DA: as above

pJaa:

iTa:„::'#::::iFi=%?

Environm
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Annexu re-I

Sr . Particul
ars
Near
Village

Gill on
both
sides of
Road

Objection by
applicant
The Joint Committee
has sdbrnitted false
report as no work has
been started at the

impughed location
and g4rbage in huge
quantity is laying at
the location. Further,
garbag6 is found to be
buried at site too.

Eight photographs
clicked on 25- 06-
2024 & 28-07-2024
depictibg the wrong
information submitted

by the DC, Ludhiana
are pr6duced herewith
as Anr;exure PO-11.

Reply to be submit by
concerned department
It is incorrect to say that
false report was submitted
by the Department, because
the work was started on the

site on 03.05.2024 and Was

stopped by the residentsF of
village Gill. The same +as
reported vide BDPO
Ludhiana-1 Office letter no.
1239 dated 03.07.2024. It is
further submitted that as

per revenue record this land
is entered as Gair Mumkin

pond and the Hon’ble Court
Commissioner NGT New

Delhi while on visit at the
site on 08- 10-2024 had
verbally directed for
constructing pond at the
above said site as it is
reserved for pond as per
revenue record. But it is
humbly submitted that
according to Gram

Panchayat there is no need
to construct a new pond at
the above site as there is no
disposal of Sullage water in

this land. Apart from this it
is also requested that 1

Bigha, 1 6 Biswa, 1 8
Biswasian land out of the

above said land has been

acquired by GLADA for the
construction of Missing
Link/2/part C Malerkotla
road to Sidhwan Canal
Bypass.Now the Panchayat
has decided to engage a
person to collect the garbage
from the near by houses in
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Ricksha and would dump

the same at the near by
dumping site of MC

Ludhiana.

Reply by DDPO, Ludhiana

The site was a temporary
garbage collection point .

Now the site is closed

permanently, The daily
segregated collected waste
shifted to Dugri Compactor
Site, its fully operational.

MC Ludhiana has deployed
Corporation Police officials
for enforcement and
ensuring no waste pickers
from informal sector drops
waste at this site now.

2 Block-C,
Model
Town
Extensio
n

The Joint committee is
trying again and again
to mislead the Honl)le
Tribunal to save MCL
by submitting false
statement whereas

now the garbage is
being dumped in large
quantity at the Site

and even the garbage
collectors have started

dumping the garbage
on road sides outside
the impugned
location . The entire
still contains huge
quantity of
unsegregated garbage
being dumped over it
regularly and incident
of burning of garbage

are very cornrnon at
this place and now the
garbage in huge

quantity including
demolition waste has
spread in around 4
acres of land out of

which around ONE
Acre land is greenbelt.
The petitioner has
visited the location
many times and even
updated the Deputy
Commissioner as well

as Municipal
Commissioner of
Ludhiana but both
remained silent on the

Reply by MC, Ludhiana
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!

Model
Town
Ext .

Block D
Road to
ATI

Chowk

3

Jawahar

Nagar
Camp

4

issue. [ Six

Photographs clicked
on 12-07-2024
depictirjg garbage
dumped at this Point
are produced
herewi

The
hand

:bage is being
In

unscientific way and

transpqrted to
primary dump without
segregation at site
resulting into increase
in leggcy waste at
primary dump .

The g+rbage is being
handled in
unscientific way and

transpprted to
primary dump without
segregption at site
resulting into increase
in legacy waste at
primafy dump .

It is denied that garbage is
being handled in unscientjfic
way and transported to
primary dump withgut
segregation at site.
Now MC Ludhiana instaljed
Portable compactors colours
blue for dry waste and green

for wet waste at compactor
sites to collect segregated

waste and transported to

dumpsite .
The nearby Dugri Portable
compactor site IS

operational, and we ensure
segregation at source and
segregated waste
transported to dumpsite by
blue and green compactors.

Reply by MC, Ludhiana
It is denied that garbage is

being handled in unscientific
way and transported to
primary dump without
segregation at site. Jawahar
Nagar Camp PortableCompactor site is
operational, and we ensure
segregation at source and
segregated waste
transported to dumpsite.
MC Ludhiana has also

deployed corporation Police
official for ensuring waste is
not dropped outside in the
open during night time.
Reply by MC, Ludhiana
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5 Near
Suffian
Chowk

Budha
Nallah
near
Gaushal
a
Funeral
Ground

6

7 Focal
Point
Road
OPP .

Vishwan
ath
Mandir

he
G.T. has submitted false completed. The Machinery
Road report as Garbage is also installed. But due to
OPP. still being dumped electrical Transformer issue

The garbage is being
handled in
unscientific way and
transported to
primary dump without
segregation at SIte
resulting into increase

in legacy waste at
primary dump.

There is no Static

Compactor sight near
this site. The location

of dumping might
have been changed to
some other place as

the report doesn’t
reflect scientific way of
collecting the garbage

from its nearby
locality.

The Joint Committee
has submitted false

report as Garbage is
still being dumped

daily at this location.
One Photographs
clicked on 04-07-2024

is produced herewith
as Anne)cure PO-13 .

It is denied that garbage is

being handled in unscientific
way and transported to
primary dump without
segregatlon at SIte.

The site was a temporary
garbage collection point .
Now the site is closed

permanently, and the daily
collected waste designated
for this Site has been shifted
to Cheema Chowk
Compactor Site which is
now fully operational.

Reply by MC, Ludhiana
Secondary Point Budha
Nallah near Gaushala
Funeral Ground site is

permanently closed , and
garbage is shifted to the
nearby portable compactor
transfer stations ( 1 .
Backside dental college .

2.Khwaja Kothi compactors
station site.) Solid Waste is
being processed scientifically
as per solid waste
management rules 2016 .

Reply by MC, Ludhiana
It is submitted that Portable
Compactor transfer station
100 Feet Road is operational
now.

Reply by MC, Ludhiana
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9

10

Wholesa
le

vegetabl
e market

Suffian
Chowk

(Mistake

nly
mention
ed as
Suffian
Chowk
but the

second

photogra
ph of
Annexur
e-3 of
Original
Applicati
on

pertains
to
Saidan
Chowk
and
garbage

being
dumped
daily
here

Near
Budha

Nallah,
Baj wa
Nagar

it is not operational yet. In
the meanwhile daily cleaning
of this secondary point is
being done .

daily at this location
which is now has

further spread in
around MORE THAN
ONE ACRE of land.

Two Photographs
clicked on 24-07–2024
are produced herewith
as Annexure PO-14 .

The location has been

cleaned and garbage

is being dumped here.

Reply by MC, Ludhiana

The site was a tempor4ry
garbage collection poi[lt .
Now the site is closed, and
the daily collected waste
designated for this Site has
been shifted to nearby
Cheema Chowk Compactor
Site and now its fully
operational.

Reply by MC, Ludhiana

Baj wa Nagar Portable
Compactor site is
operational, and we ensure
segregation at source and
segregated waste
transported to dumpsite.

The Joint Committee
has gubmitted false
reportr as Garbage is
still being dumped
daily it this location.
Two Photographs
clicked o-n 22-05-2024
& r 30-06-2024

respe4tively are
Reply by MC, Ludhiana
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On 200’
byepass

near

railway
lines

11

Shaheed

Bhagat
Singh
Nagar ,

Pakhow

al Road,
Ludhian
a

12

13 Near
I,akkar
Wala Pul
(Old
Kacheri
area)

produced herewith as
Annexure PO- 15 .

The Joint Committee

has submitted wrong
reply as the garbage is
dumped regularly atthis location. Four
Photographs clicked 6
not 251 on 19-08-
2024 are produced
herewith as Annexure
PO 16

The garbage is being
dumped at this
location and put on
fire on routine basis
AND PUT ON FIRE.
Two Photographs
clicked on 05- 08-

2024 depicting
dumping of Garbage

and Smoke coming
from burning of
garbage are produced
herewith as Annexure
PO 17.

One of the worst
locations of Ludhiana

as despite installation
of Static Compactor,
the garbage is being
dumped in open land
adjoining to the Static
Compactor. Four
Photographs clicked
12-07- 2024 are

produce herewith as
Annexure PO- 18

The site has been cleared
again. Garbage is dumped

by unknown persons from
adjoining nagars and village
areas regularly in private
plots adjoining 200 ft road
which comes on road by
wind.

Reply by GLADA, Ludhiana
It is submitted that the
Secondary Collection Point
in Shaheed Bhagat Singh
Nagar Scheme of Ludhiana
Improvement I rust has been
closed permanently and the
collection of site has been

shifted to Portable
Compactor Point at Lodhi

club road, Ludhiana. But
during night time , the

informal waste collectors
and residents dump waste at
SBS nagar old site. But Now
the above said site has been
cleared from all types of
garbage and other waste.
(Photos attached)

Reply by Ludhiana
Improvement Trust.
The site is temporary
garbage collection point .
Now the site is closed

permanently, and the daily
collected waste designated
for this Site has been shifted
to Near Pavilion MaII
Compactor Site and now its
fully operational.

Reply by MC, Ludhiana
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Inner
Roads at

Bahadur
K Road

14

Churpur
Road

15

The Static Compactors
have [ not been

installe4 and garbage

can be seen dumped
in ht+ge quantity
within the Mandi

premises as well as atinner roads from
Bahaddr Ke Road
Furthef , the garbage
is duMped at open

plot ag detailed at
point NQ. 8 above.

The GLADA & MCL
have deliberately not
highlighted that there
are lajge number of
colonie£ which have
develoded along

Churpdr Road in
active donnivance with

corrupl officials of
GLADAr & MCL.
Howevdr, despite the
facts, al,ADA as well
as M(FL, both have
kept sjlent and even
the Joint Committee
has fajled to visit the
location and relied
upon +he reply given
by DOPO, Ludhiana.
There is no Static
Compdctor installed
near this locality and

Garbage can be easily
seen dumped in open

plots in the locality
majorly coming under
GLADA. It is pertinent

to hpmbly submit
here that GLADA has
not procured any

At this site civil work is
completed. The Machinery
also installed. But due to
electrical Transformer iss Ire

it is not operational ),bt.
Letter issued to PSPSCL for
the same . The Portable

(_*ompactor Transfer Station
shall be operationalized by

3 1 . 12.2024. In the

meanwhile daily cleaning of
secondary points is be+ng
done .

Reply by MC, I,udhiana
During the visit of Hon'ble

Court Commissioner dated
09.10.2024 and 10.10.2024,
the applicant admitted in
front of Hon'ble Court
Commissioner that he is
satisfied with the current
progress of concerned
departments .
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vehicles to lift and
shift domestic garbage
from residential

localities coming
under it.
The construction
demolition was

removed by the

department but the
heaps of demolition
waste as well as

garbage is again being
dumped here

regularly .

16 Garbage
dumped
on Bank
of
Budha
Nallah
near
Bachan

Singh
Marg

The said sites and road does
not belong/constructed by
GLADA and is owned by
Punjab Man(ii Board/ PWD,
Punjab and the berm area of

Buddha Nallah by Irrigation
Department, Punjab. It was
mentioned that this solid

waste is coming from various
Nagars / Colonies in and

outside Municipal
Corporation limit. There are
some colonies adjoining
Bachan Singh Marg, which
are approved by GLADA. It is
here forth mentioned that
waste water and solid waste

management in these
colonies is to be maintained

by the colonizer/Resident
Welfare Association and are

liable to follow/obey PPCB

Environmental Laws/Rules.
The coloniser is required to
submit NOC and Consent to
Operate from PPCB for waste
management before the
approval from Competent
Authority, GLADA Ludhiana.
PPCB regularly monitor
these colonies regarding
solid and water waste

management and if any
violation is found ,

prosecution proceedings is
initiated against the
coloniser. In many cases
during past , PPCB has
imposed

penalties / recommendation
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17

18

19

The Organic & other
Waste is still being
put on fire at this
location. One

Photograph clicked on
13-08-2024 is
producbd herewith as
Annexure PO- 19 .

At
Leisure
Valley
Block C,
BRS

Nagar,
Ldh

OrganiQ Waste is still
being put on fire
outside this Park i.e.
along . roadside of site
of City $:entre.

In and
outside
two

nearby
Parks of

Block G,
near

City
Centre,
SBS

Nagar,
I,udhian
a

No objectionAT Civil
Surgeon
Office,
Civil
Lines
I,udhian
a

for cancellation of license of
the coloniser/colony. So, at
the above said point ,

necessary action is to be
taken by Punjab Mandi

Board/PWD and Irrigation
Department and PPCB.

The reply is submitted as
per discussion wittI
Competent Authority,
Chief Administrator,
GLADA.

During the visit of Hon'ble
Court Commissioner dated

09.10.2024 and 10.10.2024,
the applicant admitted in
front of Hon'ble Court
Commissioner that he is
satisfied with the current

progress of concerned
departments.
It is submitted that No such
incident has come to our
notice. But still judging the
seriousness of the issue

strict warning and
instructions has been issued
to the nearby Houses along
parks located in G-Block,

Shaheed Bhagat Singh
nagar, Ludhiana to not burn
any organic waste under any
circumstances.

Reply by Ludhiana
Improvement Trust.
Depmtment of Solid waste
Mmlagement staff made visit
on 30.04.2024 and guided
about mmlagement of Bulk
Orgmlic waste by the three
compost pits method and
also about rain water

hmvesting method. As per
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instruction given by the
Solid Waste Management
Staff 200 Sq feet raw space

required for making 3
compost pits which is
available in the civil
Surgeon Office Cmnpus
area> hence a request letter
for Fund making of three
compost pits uld

Rain Water Harvesting
SYstem was given to The
Director of Health & Family
Welfare.

Reply by
Ludhiana.

Civil Surgeon9

20 Model
Town

near
Barista
Chowk

,ting
fire to organic waste . I awareness drives in this area.

to aware the citizens uld
also doing the regplar
rnonitoring to ensure the
prevention to fire incident.

e
MGM

School,
dugri

Reply by MC, Ludhiana
The Se

contractor engaged by I awareness drives in this aea
MCI' are still burning I to aware the citizens and
the garbage at site. I doing the regular monitoring
Two Photo©aph I to ensure the prevention to
clicked on 04-08- 1 are incident.
2024 is produced I MCI, instructed to an
herewith as Annexure I employee for ensure no
po-20 1 burning of waste.

Reply by MC, Ludhiana
Fire to 1 (o
organic I provided anY provision I case 317 of 2023 were clear

waste in 1 to decompose the 1 and no solid waste was
Park I organic waste in I found on those 04 sites. The
OPP. I scientific manner. The I applicant (Kapil Dev)9 took
Jain I incident of burning of 1 the Hon'ble Court
Mandir, I organic waste can I Commissioner and the team

200’ I onIY be stopped when I to another point adjoining
Road I the waste is handled 1 200’ road near Phullanwal

22
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properl'
time .

from time to F Chowk. As per the layout
plan of Urban Estate Dugri
and 200' wide road, this site

is reserves for Public
Building. At this site s4lid
waste/garbage was present.

It is specifically mentioned
here that the GLADA Urban

Estates Dugri Phase– I, II

and Ill which falls along The
200' wide road has been

handed over to Municipal
Corporation, Ludhiana, So,

the solid waste management
in these areas/UE's is
managed by Municipal
Corporation Ludhiana. The
village Phullanwal and its
surrounding private
colonies/nagars are
throwing their garbage at
odd hours at this site
reserved for Public Building.
Thus, it is mentioned that
the solid waste found on this
reserved site is not from
GLADA’s Urban Estates and
200 ' wide road and is
dumped by unknown
persons illegally. It is
mentioned here that GLADA

will construct boundary wall
around this reserve site for
Public Building to curb this
illegal dumping of solid
waste .

Reply by GLADA.

s

himself informed the 1 waste collected by the

District Magistrate I agency for maintenance is
regardihg the primarily dry waste ( paper
inciden+s of burning of and leaves). No incidents of
OrganiC Waste within incineration of organic waste
DC OffiFe premises on have been reported in the

23 DC

Office,
Ludhian
a
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24 Chowk

Saidan,
on
Banks of
Budha
Nallah
at
Gaushal
a

Road,
outside
Shops
near
Budha
Nallah

at Bajwi
Nagar ,

Old
G.T

Road, o
banks o
Sidhwan
Canal a
Gill

15-03-2023 & news
pertaining to same
was published by One

leading newspaper
Dainik Savera on 16-
03-2023 but in the
report, the Joint
committee has

submitted that no

incident of putting
organIC waste has
been notice in DAC

Complex. One
Photograph & news
published by Dainik
Savera depicting
burning of Organic
Waste at DAC has
been produced
herewith as Annexure
P08 by the Petitioners

The situation at Bajwa
Nagar, GT Road is still
the same. Further, the
Garbage dump from
Sidhwan Canal has
been shifted and the
Garbage is now being

dumped in huge
quantity at Plot Model
Town Extension Road
mentioned at Point
No. 2 resulting into
miserable &
unhygenic condition
for nearby locality.

DAC complex. After the
garbage is lifted by the DAC

complex with the support of
the Municipal Corporation, it

will be disposed of in a
scientific manner
Furthermore, the guidelines
issued by the honorable NGT
are being adhered to, and
the actions taken in this

regard are attached along
with photographs .

Reply by Office of Deputy
Commissioner, Ludhiana
(Nazar Brach)

Sidhwan canal point is
permanently closed. Garbage

is shifted to Pratap Chowk
and Dugri Portable
compactor sites. Both
compactor sites are fully
operational.

Reply by MC, Ludhiana
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Bridge,
Focal

Point
Phase

Road
Non
utilizatio
n of
resource
S

25 The E-Rickshaws have
been engaged for
collection of garbage

but staTus of complete
fleet is hot known.

The Door-to-door collection
is being done by Inforrhal

waste collectors . MC

Ludhiana deployed 350 E-
rickshaw for door-to–ddor
collection. In entire city more
than 5000 beats ,93 % Door
to Door Collection is done by
E-rickshaw and other
means. The 32 Portable

Compactor Transfer Stations
are being established
throughout the city out of
which 27 are already
operational. Once all the
Transfer Stations will be

operational, the waste from
whole city shall be
transported to these transfer
stations and further from
these Transfer Stations to

Jamalpur Processing Site.

The Integrated Solid Waste
Management facility for
processing of MSW shall be

established at Jamalpur for
which the Technical
Feasibility Report has been
prepared and sent to Head
Office for approval.

Reply by MC, Ludhianae Vo such

dumped at this incident has come to our
location and put on notice. But still judging the
fire on routine basis I seriousness of the issue
AND PPT ON FIRE. strict warning and
Two Photographs instructions has been issued
clicked on 05- 08- 1 to both the Contractor as

2024 depicting well as the Labourers to not

26 Shaheed

Bhagat
Singh
Nagar
I,udhian
a.
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at

27 Giaspur
a and
old

prImary
dump
SIte at
Harnbra
n Road

dumping of Garbage

and Smoke coming
from burning of
garbage are produced
herewith as Annexure
PO-17 as produced
above .

The action of
Municipal Corporation
is only in papers for
bioremediation of
legacy waste. No DPR
for legacy waste is
found to be uploaded
on MCL website or
published in public
domain till date .

Around 1200 MT of
waste is produced
every day and MCL
has planned to bio-
remediate only 200
MT of garbage daily
which means, around
1000 MT of fresh

garbage will add to
Tajpur Road Primary
dump and the old
Hambran Road
primary dump seems

to be not in picture till
date . The leaching
through garbage

dump is causing
severe damage to
ground water table
and unhygienic
conditions for

surrounding areasdue to flies and

mosquitos breeding at
this location

burn the collected waste
under any circumstances .

Reply by Improvement
Trust, Ludhiana.

At this site civil work is
completed. The Machinery
will be installed soon and
the compactors site

operationalized within 2
months
Municipal Corporation
Ludhiana floated the tender
of Bio remediation of 2.19
Lac for jainpur Dumpsite.
Technical Bid Opened Date:–
05-09-2024

Financial Bid Opened:– 12–
09-2024
LOA issued to M/s Alliance
Waste Management Limited
on Dated 15-10-2024.

Reply by MC, Ludhiana
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